(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)Regulations, 2016)

FORM B

PUBLIC ANNOUNCEMENT

FOR THE ATTENTION OF THE STAKEHOLDERS OF
GREENLACE BUILDERS AND DEVELOPERS PRIVATE LIMITED

SI. No. | Particulars Details
1. Name of corporate debtor Greenlace Builders and Developers Private Limited
2. Date of incorporation of corporate | July 30, 2010
debtor
3. Authority under which corporate Registrar of Companies — Ernakulam
debtor is incorporated / registered
4. | Corporate Identity No. / Limited | U45200KL2010PTC026469
Liability Identification No. of
corporate debtor
5. Address of the registered office and Regd. Office: 28, 2nd Floor, Asten NH Bye Pass,
principal office (if any) ofcorporate Opposite Spices Board, Ernakulam, Vennala P O,
debtor Kerala, India, 682028
6. Date of closure of Insolvency | February 21, 2025
Resolution Process
7. Liquidation commencement date of | February 21, 2025
corporate debtor
8. Name and registration number of the | Sreenivasan P R
insolvency professional acting as | IBBI/IPA-001/IP-P 02174/2021-2022/13722
liquidator
9. Address and e-mail of the liquidator, Address: PSDY & Associates Plot No. 9-A, &
as registered with the Board Deepam&’, Jawahar Nagar, Kadavanthra, Skyline
Citypark Apartments, Jawahar Nagar, Ernakulam,
Kerala ,682020
Email: sreenivasan.p.r@icai.org
10. | Address and e-mail to be used for | Address: PSDY & Associates, 38/516, 1st Floor,
correspondence with the liquidator Tripti Lane, Opposite Metro Pillar No.770, Kochi,
Kerala - 682016
Email: greenlace.cirp@hotmail.com
11. | Lastdate for submission of claims March 23, 2025

Notice is hereby given that the National Company Law Tribunal, Kochi Bench has ordered the
commencement of liquidation of Greenlace Builders and Developers Private Limited on February 21, 2025.

The stakeholders of Greenlace Builders and Developers Private Limited are hereby called upon to submit their
claims with proof on or before March 23, 2025, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by such a
stakeholder during the corporate insolvency resolution process under the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall be deemed to be
submitted under section 38.

Sd/-
Date: 26-02-2025 Sreenivasan P R
Place: Kochi Liquidator

Reg. No.: IBBI/IPA-001/IP-P 02174/2021-2022/13722
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mailto:greenlace.cirp@hotmail.com
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Ambani, Adani, Agarwal commit to
investing 1.5 lakh crore in Assam

GROWTH ENGINE. Investments to focus on energy, infra, retail and employment generation across sectors

—
Our Bureau
Guwahati

Reliance Industries, Vedanta
and th.e Adani Group hqve

the last six years to ¥50,000
crore over the next five
years.

Addressing the summit,
he pointed out that in the
prevnous summlt in 2018,

RIL

0in- to investing
vestmg over I1S lakh cmre 5,000 crore in the State but
across different  actually invested  over

secturs, the respective heads
of the organisations said at
the Advantage Assam Sum-

mit.

RIL’s Chairman and Man-
aging Director Mukesh Am-
bani said he would more
than quadruple the invest-
ment made in Assam over

12,000 crore since then.

The priority areas for in-
vestment would be in data
centres, green energy, food
parks, retail infrastructure
and hospitality.

“These five mega initiat-
ives will also create tens of
thousands of direct and in-

Reliance Industries Chairman

Consumer Products inaug-
urated a Campa and bever-
age bottling plant in
Guwahati.

In order to boost tourism
and the hospitality sector in
the State, intends to
build “a luxurious, seven-
starOberoi hotel inthe heart
of Assam”.

'VEDANTA GROUP
Mukesh Ambani en Vedanta group’s Cairn Oil &
(‘ﬂs committed to investing
)t oppor- and produc-
tunities for the youth in As- tlon of oil and gas worth
sam,” he sai 350,000 crore in the region.

Last Saturday, Reliance

“With an investment ex-

ceeding ¥50,000 crore, we
willproduce 1,00,000 barrels
of oil and gas per day from
Assam,making itadominant
hydrocarbon hub, while cre-
atingdirect andindirectem-
ployment opportunities for
1 lakh youth,” Anil Agarwal,
Chairman of Vedanta said.

ADANIGROUP

Gautam Adani also commit-
ted toinvest 50,000 crorein
Assam, saying, “Our invest-
ments will span airports,
aerocities, city gas distribu-
tion, transmission, cement,
and road projects.”

Assam will play akey role in
India’s growth story: Modi

—
Press Trust of In
Guwahati

Prime Minister Narendra
Modi on Tuesday said East
and North-East India are
embarking ona newjourney
toward the future with Ad-
vantage Assam connecting
the State’s incredible poten-

with
oppor(unities.
“History is witness to the
major role played by eastern
India in India’s prosperity.
Today, as we progress to-
wards a Viksit Bharat, these
regions will display their
true potential,” the PM said
while inaugurating the Ad-
vantage Assam 2.0 Invest-

global

ment and Infrastructure
Summit here.

“Despite global instabil-
ity, experts unanimously
agree on one certainty: In-
dia’s rapid growth,” he
added.

He emphasised that
today’s India is workmg
with a long-term vision for
thenext25years.

RECIONAL OFFICE: IRINJALAKUDA

P Center, Christ College Road, Christ Nagar, Irinjalakuda-680125
B 04565579356 (CM), 2821336 (Gen)

Whereas, the undersigned being the Authorised Officer of The South mam Eank Lid. under the Securitisetion and

T P L 2 T

101017@sib.co.in_www.southindianbank com

13(

bel

The borowers/quatantrs hvinglaled orepay he amourt, nce i hersby gven 1o ne bortowers/quarantors andine publicn
her

general Ihat the undersigned

rein below in exercise of powe

data mentioned nthe schedule

onthe

property will be subject (0 the charge of TheSouth Indian BankLtd. fortheamounttogether with further interest and cosls thereon
T 1

KARAMANA CO-OPERATIVE URBAN BANK

-TD.1761
m, Ph: 0471-2344489, 2343478 n

p

STATE BANK OF INDIA

P.0, Thiruvananthapu

I Borrowersiguarantors(1) Mr Elavatringal Shibu Scloman

@

IDUKKI

BRANCH

PHONE: 04862220437427

[Rute - 8(1)] POSSESSION NOTICE (for mmovable property)
|Whereas, Theunﬂevsgned beingthe Authorized Officer ofthe State Bank

ofindia underthe

PUBLIC NOTICE-SALE OF IMMOVABLE PROPERTIES

mpany], 37C, Chalakudy. !

80307.Atsost Eluvathingal House.|

tune Marketi
& Rope, Craiokody. Thlsaur - S80307, @ S £V @ Varghese v ibu, Eluvathingal House, |
Chalakud, omoent: 364501 791 (Ropoes Ty STy Fout

the Authorized Offiicers of the  K:

Thiruvananthapuram under Section 13 (4) of the Securitization and

for sanctioning credit by
aramana Co-Operative Urban Bank Ltd.1761, Head Office, Karamans.P.0,
Reconsirution of Financial Assets nd Enforcement of
0

ThuusnnuFweHundredSevenanuPa\saSevemyThveeOnly )asnn 02.12.2024 withfurtherinterestandcosts.
Symbolic possession on 21.02 2025 with chargo of Rs.27,06,634.73/- (Rupecs Twanty Saven Lakhs Six Thousand Six

Security Iterest Act,2002and Securi il be sold by tenders
Secrzton nd ez :nm Francial Assels and Enforcement ofSecty bteest | | 1100000 TR 4 s e creatod by Mr Shil movatis Praperies Al nalpartandparcoiond inessog
e b B it ] P p 5. B o
oice dtcd 12002024 g on oot Hrs Anju A K and . A Nmymn 5 — owneddy Mr.ShbuEV leDeedNo 2045/20'1 dated 11,0 Office-Chalakudy
Rs. L | e s Addres of ISR Qo se and bounded on; (As per LocationCertificate no.2895/11 dated 16.06.2011 issued by Village Officer East Chalakudy) North:
SmnlyOne ThousandThree Hundred and SixtySeven only)wnmn ) Notice date & &EMD b Municipal Road. South: Nilam. East: Property of Kalarkkal Raghavakurup. West Municipal Road. (Schedule immovable
ate ofreceiptofthe said notice of Fosseisbn Dot M
Tresorover unk ke iterey - ssmvarghese TET Arer o propery neludg ol cecdagainstihepioperties!orthe outstandinglabilitiesint hesaidfecillies asandwhenr equired) |
put 1 R W
. i 2)Smt.Maya B both residing 844579/- as on Reserveprice: | structures there in Re Survey No.708/4-l, Borrowers/guarantors: (1) Mr Unnikrishnan M V [Proprietor: Ms Nandhanam
R"i‘“‘e e oy 1 o oo gy K At read wif atTC 14/1219, Palavila 25.022025+future | Rs679000/- | BLK  No.2l,  Ulloor Village, Cemsgrorialilconumie South.T! : at 1/ P
sorows b, pascor ot o bk o ey coot it del it PuthenVesm LentNyo: interensbcasts ThiruvananthapuramTaluk, TVM Disict. b (213 Remanit e
nmoe yand any”;‘mgswm me‘p’ roperty i e Subjoct ‘:Ymm arge Mm@s‘ ateBankor| Palayam,TV! EMD: Boundries:East-Property of Mathai,West- saossa Demand notice date: 19.07.2024. Amount : Rs.5,34,98350/- ( Rupees Five Lakhs Thirty Four Thousand Nine
s op o Bt of R 38,14 3611 o ereet hossen ot o e weneT™ | R Ra6T90 | Vs, NoxtPcpry of Marj. Sou HundredEighty ThreeandPaisaFiflyOnly )ason 18.07.2024, withfurtherinterestandcosts
e A e e o8 o s 13 of e Ack ofRaman,. Possession on 21.02.2025 with charge of Rs.5,23,906.64/- ( Rupees Five Lakhs Twenty Three Thousand Nine Hundred
fespect of tmeavaiabe, 1o receem e secured sssets T TS Bnae TK LrugumofRama R Six and Pulsa Sixty FourDnly ) s on 0022025 siong with futher Inerest, pensl Ineresticharges and costs in
DESCRIPTION: BLEPROPERTY 2)Sri.Babu Asari Rs.36094Si-ason | Rmwrve prise | structuresthere in Re Survey No.539/37, R e E—— Thiry Nino O
" 2110 A of Landh 04,0 ISt i 25.022025+future | RaMOON- | BLK errokkada  Village, Aot Al
-1-1 in Arakkulam. Viilage; IdukkiDistr x belongi 7150, ‘Thiruvananthspuram Taluk, TVM District. CCOL.[A/cNo-0159083000023112]Limit
ohnhandsqlUa Sl 0o Pa"myam Rm Rty Pm ;:ﬁ :‘SW{:”MN"WM . RSEMD e Boun m‘;'EaE;anyszr‘ih;“:::"s‘:;":: (2).Rs B.067.641- (Rupees Eight Thausand Sty Seven and Paisa Sixty Four Only)as on 20022025 with further interest @
e Bty o d J— 90004 o 9.25% per annum with monthly rests and I p 9 0.012025 izati regard o
Date 20022025 (8+) Autharised Officer 3. | DSriRenjith R, 04500 Cents of property including all | Securily Interest created by: Mr. Unnikrlshnan M V. Description of Immovable Properties : All that part and parcel of land
Place Idukki State Bankof India, 2)Smt.Renjini R all Rs.742373/- as on # rice | structures there in Survey No.2554/A-10-1,
residingal TCS01288(2), 25022025+future | RadHISO0- | Manacaud by Taluk, Thrissur Distrct and owned by Mr.Unnikrishnan MYV, more fully
by Kalads Tahk, TVM District Boundries: East- describedin SetlamentDeed No.3201/2011daled04.10.201fofSub Regsiar Office - Kalletumiara and bounded oni(Asper
Karamana PO,TVM EMD. of R est-Property o Locatoncarificat no: 28512400 dted 31102017 isued by wlage offsr Kadupeassey). Norh :Propery of Veuiuly
w A/CNoMLA6/ | Tiaee 5 HLINNG ®adiT50. | NagendranNorth-Property of Rajeswari, Raman) South: Edavazhil Panch: d.. East. At th Velukkulty. West - Prcsssrof Meopurath Velukkully.
M N South | antors (1) Mr_Jos: Toprator. UkkensCurtainand
ARVELIC AWML CEMENT 4. | HSmt.Anitha O 00.81 Ares of Property including all Furmshmg] 7258, NH 47, Thissur Road, T  Also at, XVIV431, 434, 435, Ernakulam-
(Regekatal12 ofths PschiapcyandBank ipicyBotrd ofindy 2)Sri.Mani A both residing | Rs.349524-ason | Reservaprice | structures there in ReSurvey No.687/7, Choy Als0at:XXVI/451-2,Palaceroad, Thrissur-680020,Also
FOR L ArTEmion OF TE S AT TERs OF atChavinichivila, 25.02.2025+future. Bs 2S00, | Nem e, Thiruvananthapuram Taluk, ?:(n :I\k/ :SBTChalakudy Angamly Mrmclpz\lly, Em::;nlzm Kerala 680307, Also at Uukken Shcpplng Complex Maml Rku:d
. aiNagas, | inten isrict, Boundies: East-Pr akudy, Thissur . halakudy
GREENLACEBUILDERSAND DEVELOPERSPRIVATELIMITED Zﬁfl’e’:,’g’rf,“"y Riag [ = gxxﬂf”,’lﬁ,f;j‘?‘;;;y Easchroenyio PO, ThrissurKerala-680307, and (3) Mr.Benny U V, S/o . Chalakudy
) i PO, Thrissur Kerala-680307
5[ nsm. M.‘u S E— S T e rty includingall | Detund nilceca1as20.08.2024. Armodnt:Ra 400.81420,67/ FuasiOie Crore et i L ity One Thcusand
X Manju roperty  includin ¥
Limited Sri.Rajesh P Bedititeas e | Ressrve priee | strucures there in ReSurvey No.63, BLK 2,1337,473.37/-( Rupees Two
Dateol ncomoraion o coporale deblor | 1y30,2010 bothresiding atTC 121166, | 25022025+ future | e 1444diKk | No.J5,PattomVilage. Thiruvananthapuram Crore Thirteen Lakhs Thirty Seven Thousand Four Hundmd s.muy Three and Paisa Thirty Seven Only) and further
d Quart Talk.TVM  District
» E.88,Vikasbliavan PO, TVM EMI: Property of Viswanathan, West-Property of (1).Asum ofRs1,87,68,643.5%/-(Rupees OneCrore akhs SixtyEight Tl yThreeand
incorporated | regisered | A/eNoMLI0/6 | Tape:d 1610 R 45405 | Devan & Krishnankutty, North-Property of 3
.| Corporate Idenify No.of corporate debtorU45200KL2010PTC026463 Madhavan, South-Pathway&Property  of from01.02.2025 L ILimit
e e e Thomas Kuritn 2). A sum of Rs 2,42,950.10/- (Rupees Two Lakhs Forty Two Thousand Nine Hundred Filty and Paisa Ten Only) as on
o] e o 20.02.2025 with further interest @ 9.25% per annum with monthly restand applicable penal charges from 30.01.2025till

principaloffice fany) of coporate cebtar (28,2nd Floor Asten NH ByePass. Opposi
Spices
Kerala, India5

Board,

Emakuam Vennala P
82028

Themwxnvcb;ddﬂsmrnum Price fixed, insealed

Date o cosure of Insohency Resalufon Provess| February 21, 2025

cover superscribing the envelop "TENDER FOR PROPERTY em Nov The quotation along with an Money Deposit
below 10% of the Reserve Price in favour of the Karamana Co-Operative Urban Bank Ltd.1761 should

Liquidation commencement dateof
[corporate debtor

February21,2025

-[Name and reqvaton umcer ofthe

SteenvasanP R

reach the befare 5.00.pm on 27.03.2025, 1100 am on
28.03.2025 at the site where the property is situated in Thiruvananthapuram District in the presence of the Tenderers, when they
should remain present 2.The sale will be conducted in “AS IS WHERE IS AND WHATEVER THERE IS CONDITION", and

tatutory or other . The only known

fiqudalor”

1881/PA00Y! 412021-2022

3

322

‘Address and e-mallofthe iquidator,
as regstered with the Board

55 PSDY & Ascocates Pt No G4, &
ywahar Nagar, Kadavant

swlpa wyparkApmmen\s Sawanar Naga,

Emakula, Korala 662020

Email sreenivasan pr@icaiorg

pening
theTenders, the intending

price pay 25% of the bid amount (less EMD) immediately and
thebalance amount shall 5 days. forfeited andthe
property shall florthwith be again put up it sl The D inrespect of tenders, wmch o not sccepied, will be efunded 6.The
successful payable asperlaw for per

etc.7.The sal e et o, The et O rsasente rightto lczepw or rejectall or

‘Address ande-mailtobe usedfor
comespondence wit theliguidator

Adress: PSDY & Assactes, 31
1t Tt ane, Oposie e Pier
No.770; Koch, Kerala

Lasdatefor submission of claims

March23 2025

any tender st any sage o to canelor posiponcd the sale ven withou Fsig anyreasonthereof 8This s aso  noticeto the
of the above cy mentioned abo iftheir

utsnding dues 1 he bank e o ard il ohe propeny can be nspectedduring all wnrlungdiys bevsialesasie

5.00.pm

P

LGS-1 imit
(3). A'sum of Rs 23,25,879.76/- (Rupees TwentyThree LakhsTwentyFive ThousandEight Hundred Seventy Nineand Paisa
ty Si 2

3101 1Gs-2

Item No.1 Mr.Jose U V. Desc

25.035 Cens with all_consiructions, improvements, ight of way. other easementary righis existing and appurienant thareon

situated in Sy No.267/3, 26Bwithin East Chalakudy Vilage, Mukundapuram Taluk {nowal Chelakudy T, Thvisur isictand

owned by Mr.Jose UV : fice - Chalakudy

and bounded on; (AsperL ocation Cerlificaterio 5512/2000-01 da(euDR 022001 ey Vitags Offcer £ Chalakudy)Novlh
0} Esst Properyof Rajan West N H Bypass

ik Limit.

Ttem No.2). ey OV M Martin V. W Jos
d 18.804C
and all constructions, improvements, rightof way.other easementary rightsexisting and appurtenantthereonsituated in Sy
Nos 313/1A/2, 3713 & 313/14 and Re-SyNos 461721-4.451/12-1 & 461:12-within Block N1 ofAngamaly(K ) Vilage
luva Taluk, Emakulam District and owned by MrBenny UV, Mr Marti jos e flly described in Sale

1012005 4a10410 05,2005, Salebeqq No 134612005164 103 2008445 a1s Goas Ne 6413007 catad 03 02 2007 ol
Sub Registrar Office - Angamaly and bounded on; Boundariesof extentadmeasuring 0.0247 Hector (Asper Location Plan
No.188212014 daled 19.12:2014 issed by Vidage Offcar Angamal) Norh: Property of Usken Mary. Saut: Vazhy, East
Property of tor(,
e ocmen Plan No 188072014 dated 10.12.2014 ssued by Vilage Offer Angamaly)Nort: Propery of Uiken Pappacaan

OATI-2344485, 2020362098,
Date:25.02.2025

x-um-mCo-Opmnu UrbanBankLtdNo,1761

submited under secton 3.

D 75-80.708

/est: Propetty of UkkenBenny & others. Boundariesofextentadmeasuring
0,041 Hoclor (Asper ocaton Plarko: muzzm dated 1.2 2014 ssue by Vilage Oficr Angamaly) North: Propertyof
JkkenMartin. West: Propertyof L

05122008
Date - 21032025 - Blace " Wingatakucis Authorised Oficer _ The South Indian Bank Ltd

dw 3im agher
Bankof Baroda

‘Vaikom-686 141, Tel no: 04829 231323, 231423, E-mail: vaikom@bankofbaroda.com
[ WOTICE 1O B R

(Under Sub-section (2) of Secti

To, Borrower: Mr. SarathBabu T S, Parvathi VilasamHouse, Thekkenada P O, Near
13/403/C.L

VAIKOMBRANCH
Ground Floor, KJP Tower,
Kacherikavala-KochukavalaRoad,

13 of the Sarfaesi Act, 2002)

Panchayalh Vadakkemuri Vilage Vaikom Kottayam-686141
i, Re:Creditfacilities withour VaikomBranch,

RACPC-I, 1* Floor, Chandrasekaran Nair Stadium Complex,
Palayam, Thiruvananthapuram-695 033
[Wereas the undersigned being the Authorised Officer of State Bank of India under the
Securitisation And ty Interest,
Act 2002 (54 012002 CACT:) and nexrcise o e powers conferedundersetn 13(12)
2, (R

Regd. Off

the amount|

ronionsa o noets kol B i o o G f el 86 nobenl
Demand Notice Dats,
e Amour

MUTHOOT MICROFIN LTD. MSGB & MMGL GOLD AUCTION NOTICE

13th Floor, Parinee Crescenzo, BandraKurla Complex, Bandra East, Mumbai, Maharastra - 400051
Administrative Office: 5th Floor, Muthoot Tower, M.G. Road, Kochi, Kerala - 682035
Tel:+91-484-4277500,Fax:+91-484-2351494. CIN: L65190MH1992PLC066228

as on 24:02-2025 (Housing LaanyanntheHmevesvAOtbevCharqes

Descrpion o inmovable groper: A hatpart and parel oo proertyconsistg of 1278
B wi Doling b By o A0A3 aa3 40A of Velaraca Vilage lod

Notice is hereby given for the information of all concerned that MSGB & MMGL loans gold

with under

Neptiara Taukin Tnrwanantiapr ot

covred by th Sae Deed No. 12552018 daled 05122018 {eirogs SRo. Bounded s et
by Propery of dnani Wisa, Southby: Proper o bt East

by gt o Sivam o Westny: Progeryof o, Hoad

) Micllohan Kumar . S i Varghese (2 s Hanju R

Wio Mohan kumar,both residing at Th

pazhinji PO, Neyyatikara

16122024

d Further
Interest & Other Charges

Description of immovable property: Al Thal part and parcel of the property consising o
2.83Aes of landwith builing n Re-Sy No 485/2-1-1(01d SY NO 159/4) Block n0 20 of Thirupuram
ankumar V &

383472014 dated 18.09.2014 Poovar SRO.Bounded (as
th by: Property of Simon; East by:

Road & Property of Simon
The bouowers having faled (0 repay the amour |, notice is herebygiven tothe borrowers
and he pubc in general tht he undesind s laken possession ofthe progertes

(1) letter dated 18-07-2024
o o {ioge; Neypauars T I Tt araniapuran st el 1. o1
No.
e p_._m_q_s_.m_wm» by: Property of Suseela; Sou
created forsuch~_~y are as under West by:
Geang Nameo! R OIS
typeoffacility Limit (Incl.
. W Interest | 19.01-2025)
Barodatomeloan | Mr Sarah 3 eal are hereby cautoned ot o deal wih the
(Al N BaboTS | 27000001 9% Rei2772,882.:34
ihe notices under Sec.13(

land having an ex(end of 11 Ares comprea in Od Survey No. 13/1B1-2and 006 Ares
. 13/18°

t and
ict

des
ih Rl of he said Rules on 24-09:202, Theborrowsrs i partcuar andtheps b
roperies and any deaiings Vit the
properties will be subject to charge/s of the State Bank of Indiafor amaunl/s ment oned in
) with future inte-ust, Incidental expenses and cost thereon.
The borrower's attention is invited to provisior  of sub-section (8) o section 13 of the Act
in respect of time available, o redee the secu ed assets.

Date : 24-02-2025,
Place:

NEAR

Authorised Officer,

(sd1)
StateBankof India, Thiruvananthapuram

. Sarath Babu

komTalik Ko tayam Di
i

i 08-20240{SRO.

llom;South: Propetyof Aji

perty i roperty pally

2 You e sckcwiadged you iy o o ok by oxecuing Necossry Lo

Oocuments.

3

8l 1.2025

of India

p
repaidtheoverdueloansincluding nterestthereon
4

branches of the company for the period on

25 07-2020,14-07-2023,18-10-2023,28-10-2023,31-10-2023,17-11-2023,25-11-2023,04-12-202
3,08-01-2024,20-02-2024,20-03-2024,18-05-2024 respectively to which were overdue for
redemption, and which have not been redeemed so far in spite of repeated notices, will be
auction at 10.00AM on

ADOOR TALUK:- Auction centre: ADOOR-ENATH, AUCTION DATE: 05-03-2025MUTHOOT
FINCORP LIMITEDNEAR PARTHASARATHY TEMPLE, ADOOR, PATHANAMTHITTA.
PATTAZHY MML - 1110560105001573, ADOOR MML- 1100300105019530. KADAMBANAD
TALUK:- Auction centre: ADOOR, AUCTION DATE: 05-03-2025,MUTHOOT FINCORP LIMITED,
PARTHASARATHY
MML-1100250105162664.0THARA TALUK:- Auction centre: THIRUVALLA SCS JN., AUCTION
DATE: 05-03-2025,MUTHOOT FINCORP LIMITED,CROSS JUNCTION, OPPOSITE PETROL
PUMP, THIRUVALLA-SCS, PATHANAMTHITTATHOTTABHAGOM MML-1110590105001359
PATHANAMTHITTA TALUK:- Auction centr

TEMPLE, ADOOR, PATHANAMTHITTA CHAKKUVALLY

: ADOOR.AUCTION DATE: 05-03-2025,
PARTHASARATHY

Pl v AZHO0R BRANCH MUTHOOT ~ FINCORP ~ LTD,  NEAR TEMPLE,  ADOOR,
bAoAl | 1,1nction. Vazhoor, Kottayam, Pir686504 PATHANAMTHITTA.ADOOR ~ MML-  1100300105163999.  KADAMPANAD ~ MML-
=3 1108980105003361. THUMPAMON MML- 1110550105001297,1110550105001802. Auction

The Authorized offcer of the Central Bank of as issued a notce under Secton 13(¢)
o ne SARFAESI Act 2002 on 101-202 T s, s withdraun, In witraual of
ce the undersgned being he Auhored ofcer ofte Contal Bk of
econsiruton of Fianca Assets and Eoprcooan o

[Securiy Interest Act 2002, ssues the Tolowing ot
e ulhtoed offcr of e Conva Ber o Indi, Vazhoor Branch undor tel
Securiization and ancial Assets and Enforcermer

=

above,

InterestAct, 200:
27,12,88:

ot

1 1y
paymentoftheaboveamountwith interest tl thedateof payment, weshall be free t
13 |

pleasencte
1av0vel

foreachcredifacilty untilpaymentinfull
6

1 , masel

thanin

section 13 (1 clion 290ftheAct,
7]
8. (8)of section 1

ct 2002, and in exercise of rred

[Role .ot he Securty niaroot (eiorcement) s 20

03-10-2024 caling upon tre borrower M. Anukumar, Sio Trankappan Nat, Co-Barrow
. Asha Anukumar,

centre: PATHANAMTHITTA 2,AUCTION DATE: 05-03-2025, MUTHOOT FINCORP LTD, NEAR
DISTRICT STADIUM, COLLEGE ROAD, PATHANAMTHITTA. PATHANAMTHITTA MML-
1100450105161817. Auction centre: VENNIKULAM,AUCTION DATE: 05-03-2025, MUTHOOT
FINCORP LTD, ST. BAHANANS HIGH SCHOOL JN. VENNIKULAM, PATHANAMTHITTA.
THIRUVALLA  MML-
il House | centrePATHANAMTHITTA 2, AUCTION DATE: 05-03-2025 MUTHOOT FINCORP LTD, NEAR

1100070105159458,1100070105159648,1100070105159490.  Auction

ol DISTRICT STADIUM, COLLEGE ROAD, PATHANAMTHITTA. PATHANAMTHITTA
Gl Al '*"’“’”‘ﬂ‘g;ﬂ‘,"fj,"ﬁ‘} o MML-1100450105161581.
s and guarantors having failed to oa“y‘ﬁe entire dues of the bank, notice is|
herty e o e porouar he uaraioran e pul i enaral il e urersined
goelnl‘v:;esa\axlhﬂlr}:dp:p:;\y;:iﬁ:wud{eauh’n%w\m the %vanﬁe‘nyw b gubjec o charge o the same will be conducted at 10.00 am On 13-03-2025 Auction centre:PATHANAMTHITTA 2,
Thousand Nine Hund%g“i M Teart. ix only) "(which represents the princpal pus MUTHOOT FINCORP LTD, NEAR DISTRICT STADIUM, COLLEGE ROAD,

owers attention is invited to provisions of sub section (8) of Section 13 of the|
[SARFAESI Act, in respect of time available, o redeem the secured assels.

18t o property of i and reienilbukding vl e Imtciements hre on

the r

PATHANAMTHITTA.This notice will not be applicable for the respective loan accounts where the
redemption of gold ornaments has already been effected.This notice will not be applicable for
loan

where the r

comprise 0. 322/1M2, Bioc y. No. 222/10, Thandaper No. 2388
e sxent o1 495 Aes o g s, Kangast Viage: Vhier Eenoaaih,

effected.

trealy. Please

willnot be available
Date: 20-01-2025

Sdl- Chief Manager &
Authorized Officer, Bank of Baroda

alk, Kotiayam District ovned and possesse \nu Kumar.
i roperly of Travalappara Sanal: South: Propery
e 2 Yo Property o Thznkagpan Nai. North: Pathvay and gropet of
91/1 operty off

o Thamapeon]
(4 Authorised Offcer,
entral Bank of India.

Thavalappara Sanal; South: Pmpen{ o s W
Nair, North: Pathway and properly of Devaki Amma.
Place: Vazhoor, Date: 24-02-2025.

of gold or has already been

For Muthoot Microfin Ltd
Authorised Auctioner

M
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